147 Written Answers

(b) if so, the steps taken by Government to
ban such advertisements;

(c) the details thereof; and
(d) if not, the reasons therefore?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI MUKHTAR
NAQVI) : (a) Yes, Sir.

(b) and (¢) Advertisements on Doordarshan
are governed by the ‘Code for Commercial
Advertisement' which inter-alia prohibits anv
advertisement which relates 10 07 =, ;moqeg
liquor, alcohol or wines and oth~: intoxicants.
However, the programmes ot for=iun satellite
channels are uplinked fypm gutside the coumtry
and therefore, do not presepily fall within the
ambit of the Indian laws,

Requisite steps have been initiated by the
Government for enacting a comprehensive
Broadcasting Bill which among other things,
seeks to regulate the foreign satellite charnels
and bring them within the 3rpit of Indian laws
and regulations including a broadcasting code,

(d) Poes not arise.
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Subscription paid to news agencies by ATR:

2120. SHRI S.M. KRISHNA : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether it is a fact that .AIR pays
subscription to news agencies like PTI/UNI,



